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Implementations of famine code 

*270. SHRI M.V. RAJASEKHARAN: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that Government have prevailed upon the 
States to follow the accepted norms and guidelines for tackling the drought 
situation; 

(b) if so, the details thereof; and 

(c) the names of the States which have formulated and executed 

famine code? 

THE MINISTER OF AGRICULTURE (SHRI RAJNATH SINGH): (a) 
to(c) 

The guidelines to deal with servere drought are variously referred 
to as Famine Code, Relief Code and Scarcity Manual etc. These are 
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executive instructions drawn and implemented by the State 
Governments concerned having regard to their local needs and 
circumstances. Most of the States have such Codes/Manuals either for 
specifically dealing with droughts or for handling various natural 
calamities including droughts. Government of India is in favour of 
continually updating these documents by the States and their 
implementation in letter and spirit. 

SHRI M.V. RAJASEKHARAN: Madam, the hon. Minister of 
Agriculture has stated that the guidelines or Executive instructions are 
given having regard to the local needs and circumstances. Madam, 
Karnataka has been reeling under most severe drought for the last three 
years and, consequently, hundreds of thousands of farmers have been 
affected. And, under the leadership of our hon. Chief Minister of our hon. 
Home Minister, Agriculture Minister and all the senior Ministers of our 
State have been calling on the Prime Minister, the Union Minister of 
Agriculture and also the hon. Deputy Chairman of the Planning 
Commission. They have been submitting request after request, but I am 
sorry to say that the Government of India has not been acting with a 
sense of urgency which is needed to save the lives of hundreds of 
thousands of farmers, Madam, as you are aware, in Karnataka, thousands 
of farmers have committed suicide. What is it that the Government of 
India doing to deal with this very serious situation? I would also like to 
bring to the notice of the hon. Minister that the Government of Karnataka 
has requested for an immediate release of more than Rs. 2,768 crores 
as financial assistance to deal with the serious situation, and they have 
also made a request to release 9.9 million tonnes of foodgrains. But, Sir, 
you have released only 1.6 million tonnes and you have promised to 
release another 1 million tonnes. But when is it going to be done? The 
farmers are suffering for the last three years. Now, Karnataka is the only 
State in India where out of 175 taluqs, 161 taluqs are reelings under 
drought. I would like to have the immediate response of the hon. Minister. 
This is my first supplementary. 
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SHRI M.V. RAJASHEKARAN: Madam, there is a proverb in Kannada 
relating to Bakasura: Bakasura's stomach is so big; and you give him a 
drop! Is it right? This is how the Government of India is dealing with this 
serious situation, as far as Karnataka is concerned. We have asked for 
more than Rs. 2068 crores, and the hon. Minister States that he has 
released Rs. 100 and odd crore. Is it right? We have asked for the released 
of more than 10 million tonnes of foodgrains and Madam, the hon. Minister 
States that he has released only a Couple of million tonnes. Is it right? 
Therefore, I would like to ask, through you, the hon. Minister and the 
Government of India as to how they are going to be sensitive to the 
situation and act immediately in the matter. You are still in the process of 
sending Central teams to study and assess the situation and submit 
reports; and then only you will take the decision. By that time, hundreds 
of farmers would have committed suicide. Therefore, I would like to 
know whether the Government of India would come up with general 
support to the Karnataka State because, as I said, you must treat 
Karnataka on a special footing because for the last three years, out of 
170 taluqs 9161 taluqs have been reeling under drought. 

Therefore, my second supplementary is whether the Government of 
India will consider immediate release of foodgrains to assist the Karnataka 
Government. Secondly, will the Government of India set up a national 
commission to deal with this serious problem, which is occuring every 
year and which has become the order of the day. Therefore, I would like 
to know whether the Government of India is in a position to consider the 
setting up of a national commission consisting of agricultural experts, 
scientists, people drawn from different avocations as also professional 
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institutions, so that they can study it deeply and come out with suggestions 
as to what should be done in future to deal with such a situation. 
Madam, 
I would like to....  

THE DEPUTY CHAIRMAN: Now, let the Minister reply. 

SHRI M.V. RAJASHEKARANA: I would like the hon. Minister to give 
a definite reply. 
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THE DEPUTY CHAIRMAN: Let the Minister answer the question. 
There are other Members also who can put this question. Let him reply. 
Please listen to what he is saying. {Interruptions) 
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SHRI V. NARAYANASAMY: Madam, the hon. Minister's reply is 
misleading because the famine code is the guideline issued by the 
Government of India. 

SHRI SURES PACHOURI: Mr. Narayanasamy may put any number 
of questions because this is his maiden question. 

SHRI V. NARAYANASAMY: Madam, as far as the drought situation 
is concerned, to assess the drought prevailing in various States, the 
same set of guidelines has to be followed in all the States. Madam, there 
are political considerations on the part of the Government of India in a 
asessing the drought situation in various States. Madam, in Southern 
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States, specially in our State Pondicherry and also in Tamil Nadu, 
because of Cauvery water issue, as the water was not coming, the 
crops were withering. The State Governments had written several 
letters to the Ministry of Agriculture, but no response was received 
from the Government of India. Only once, during the last three years, 
they have visited the place and they have given peanuts of relief. 

THE DEPUTY CHAIRMAN: Mr. Narayanasamy, please put the 
question. 

SHRIV. NARAYANASAMY: Therefore, I would like to know from the 
hon. Minister whether the guidelines which have been drawn by the 
Government of India, which have been updated from time to time, are 
generally followed in all the States. Secondly, because of crop failure in 
Thanjavur belt in Tamil Nadu and also in our State.....  

THE DEPUTY CHAIRMAN: The question is about Karnataka. 
(Interruptions) 

SHRI V. NARAYANASAMY: The question is not about Karnataka. It 
is a general question. (Interruptions)The question is about implementation 
of famine code for tackling the drought situation. It is not about Karnataka 
alone. (Interruptions) What is the response of the hon. Minister in regard 
to the drought affected Cauvery Delta Basin of Tamil Nadu and 
Pondicherry? What are they going to do to save the farmers of that region? 

SHRI DIPANKAR MUKHERJEE:They are saying, 'India is 
shining'. It is feel good factor. (Interruptions) 
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 SHRIMATI BIMBA RAIKAR: Madam, I am from Karnataka. 
(Interruptions) 

THE DEPUTY CHAIRMAN: Just sit down. {Interruptions) Please sit 

down. I know you name. (Interruptions) Please sit down. «tf3i* «tf3o; i The 

question is very serious. (Interruptions) 

SHRI BALBIR K. PUNJ: There is drought of ideas and flood of words. 
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THE DEPUTY CHAIRMAN: Please sit down. It is a very serious 
situation because while many parts of the country have floods, the other 
parts of the country have got drought. So, the question is of very wide 
ramifications. I can allow as many Members as time allows me. I have 
got the names of Members before me. But there is a need to discuss this 
situation in a more wider sense than it is here available. 
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SHRIV. NARAYANASAMY:Then, I will have to give facts and figures. 
Why don't you quote the figures of relief which has been given to other 
States? 

SHRI RAJNATH SINGH: Please listen to me. (Interruptions) 

SHRI V. NARAYANASAMY: I can quote the figures of relief given to 
Andhra Pradesh. (Interruptions) 
SHRI RAJNATH SINGH: Yes, I invite the hon. Member to quote 
whatever assistance has been given to other States, 
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SHRI V. NARAYANASAMY: Andhra Pradesh has received the 

maximum grant. I challenge the hon. Minister in this House. (Interruptions) 

Hon. Minister, I can challenge you. (Interruptions) 
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am not permitting you. ...(Interruptions)... Anybody speaking without the 
permission of the Chair, will not go on record. 
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THE DEPUTY CHAIRMAN: Please understand. ...(Interruptions)... 
Please sit down. ...(Interruptions)... Everybody whether he lives in Andhra 
or Karnataka or Maharashtra or Tamil Nadu is an Indian citizen. Anybody 
who is suffering has to be taken care of. ...(Interruptions).. I have given 
my direction to the hon. Minister to place all the figures of help which has 
been given as drought relief to each States on the Table of the House. 
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SHRI JANARDHANA POOJARY: Madam, Andhra Pradesh has 
been 
given 50 lakh tonnes. ...(Interruptions)... We have no grouse against it. 
...(Interruptions)... But so far as Karnataka is concerned, ...(Interruptions)... 
You are a very good Minister. ...(Interruptions)..You are one of the few 
good Minister in the Cabinet ....{Interruptions)... 
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SHRI RAJNATH SINGH: I will not tolerate this. ...(Interruptions)... 

The hon. Member is misleading the House. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: Mrs. Bimba Raikar, Can't you sit down 
for a minute. ...(Interruptions)... I have told the hon. Minister and he will 
substantiate what he has done. So, it is not proper to make wild allegations 
without facts and figures. Maybe, you are having figures relating to one 
State. But you do not know ...(Interruptions)... You do not have the 
comparative figures. ...(Interruptions)... This can only be decided if the 
hon. Minister places all the figures of all the States on the Table of the 
House. ...(Interruptions)... Please withdraw your remarks. 
...(Interruptions)... If after his placing the whole report on the table of 
the House, you find that there is discrimination, then the question of 
misleading will come. Otherwise, it does not come. 

SHRI JANARDHANA POOJARY: So far this Minister as concerned, 
I have no grouse against him. ...(Interruptions)... His predecessors 
discriminated.... (Interruptions)... 

THE DEPUTY CHAIRMAN: Let him put the figures on the Table of 
the House. 
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